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AP'pointJ.uent of retired Exceutiv. 
Enlineer as Valuers 

·315. SHRI K. MALLANNA: 
Will the Minister of WORKS AND 

HOUSING be pleased to state: 

(a) whether it is a fact that the 
retired Executive Engineer; Assistant 
Engineer who are holding diplomas 
are treated at par with Graduate 
Engineers for the supervision of 
works executed through contractore 
in the C.P.W.D.; 

(b) whether it is also a fact that 
since the creation of valuation cell in 

the C.P.W.D., Executive Engineer" 
Assistant Engineel"lS who are hold.ina 
diplomas are being posted in that 
cell in the same capacity for valua-
tion work; 

(c) whether retired Executive 
Engineers holding diplomas are not 
being registered as Valuers for Estate 
Duty and Wealth Tax purposes by 
the Central Board of Direct Taxes; 
and 

(d) whether Government propo~ 

to register them as approved valuer~ 
and if not, the reasons therefo!!? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
This is a fact. 

(b) Postings in Valuati0n Cell are 
made by the CPWD on the bads of 
availability of officers irrespective of 
the fact whether they are Degree hol-
ders or Diploma holders. 

(c) The Government register Oldy 
those persons as approved Valuers who 
fulfil the criterLt laid down in Wealth 
Tax and Estat~ Duty Rules. Even 
holders (f Diplomas which are recog-
nised by the Central Gove~'nment fur 
the purposes of recruitment to higher 
posts/ser' :ccs under them are also re-
gistered us approved Valuers. 

(d) The Government do not prop(.)::.~ 
to register retired Executive Engin'2"ers 
holding Diplomas which are not 1 e..:og-
nised by the Government for the pur-
poses of recruitment to superior pusts l 

services under them. 

Auditing by staft of Registrar Co-
operatl'Ve Societies 

*316. SHRI K. LAKKAPPA.: Will 
thE:' Minister of AGRICULTURE be 
pleased to state: 

(a) whether it is a fact that audit 
staff of Registrar, Cooperative So .. 
cieties was entrusted with job of 
auditing of various bodies and if so, 
sinCe when; 

(b) the nature of duties of the 
audit staff of the Registrar Coopera-
tive Societies, Delhi; 




